NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 122(MB)/2008
CA NO.,

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble President

SH. 8. K. MOHAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016
NAME OF THE COMPANY: Union of India
Vs,
M/s. Panther Fincap & Mgt Services Litd.
SECTION OF THE COMPANIES ACT: 388B
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELII

C.P NO. 123(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon’ble President

SHL 5. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016

NAME OF THE COMPANY: Union of India
Vs,
M/s. Triumph International Finance India Ltd.
SECTION OF THE COMPANIES ACT: 388B
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH

C.P NO. 124(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble President

SH. 8. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016

NAME OF THE COMPANY: Union of India
Vs,
M/s. GIBS Computers Pvt. Litd.
SECTION OF THE COMPANIES ACT: 388B
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 125(MB)/2008

CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR

Hon'ble President

SH. S. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE

NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016

NAME OF THE COMPANY: : Union of India
Vs.
M/s. Manmandir Estate Developers Pvt, Litd.
SECTION OF THE COMPANIES ACT: 388B

SN0, NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCHI
NEW DELHI

C.P NO. 126(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon"ble President

SH. S. K. MOHAPATRA
Hon'ble Member (1)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016

NAME OF THE COMPANY: Union of India
Vs,
Mis. Netscape Software Pyvt. Ltd.
SECTION OF THE COMPANIES ACT: 388RB
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 127(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M, KUMAR
Hon’ble President

SH. 5. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016
NAME OF THE COMPANY: : Union of India
Vs,
M/s. Saimangal Investorate Pvt. Litd.
SECTION OF THE COMPANIES ACT: 388B
S.NQO. NAMIL DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 128(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon"ble President

SHL 5. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016
NAME OF THE COMPANY: : Union of India
Vs,
M/s. Triumph Securities 1.td.
SECTION OF THE COMPANIES ACT: 3888
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 129(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'hle President

SH. 8. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016

NAME OF THE COMPANY: Union of India
Vs

M/s. Panther Investrade Lid. & Ors.
SECTION OF THE COMPANIES ACT: 388B
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURF,
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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 130(MB)/2008
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon’ble President

SH. 5. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 25.07.2016
NAME OF THE COMPANY: Union of India
Vs,
M/s. Chitrakoot Computers Pyt. Ltd.
SECTION OF THE COMPANIES ACT: 388B
S.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
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All matters pending under section 388B of the Companies Act 1956 used to
be heard by the Principal Bench as per Regulations framed by the erstwhile
Company Law Board.

Before the notification of NCLT on 1.6.2016 all matters pertaining to section
3888 of 1956 Act use to be heard by the Principal Bench of Company Law Board at
New Delhi. Accordingly these matters same shall be continued to be heard by the
Principal Bench.

List for arguments on 9.8.2016 at 2,00 PM,

AN

(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT

e ~

//El — e

(S.K. MOHAPATRA

MEMBER (T)
Dated: 25/07/2016

(Vidya)



